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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 269/2024
With
Original Application No. 121/2024

IN THE MATTER OF:

Sanavvar ...Applicant
Versus

State of U.P. & Ors. ...Respondents

With

Syed Ali Abbas | ...Applicant
Versus :

State of U.P. & Ors. / ...Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO.-3, UTTAR
PRADESH POLLUTION CONTROL BOARD, IN COMPLIANCE
TO THE ORDER DATED 17.12.2024 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW

DELHI. /

I, Ankit Singh, aged about 38 years, S/o Sri Aj@'@ﬁgh, presently

posted as Regional Officer, Uttar Pradesh Pollution Control Board

(hereinafler referred to as UPPCB), Muzaffarnagar do hereby solemnly

affirm and statc on oath as under: /

I, That in the official capacity mentioned above, I am acquainted with
the facts and circumstances of the case and as such I am competent

and authorized to swear this affidavit,
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That the grievance in the O.A. No. 121/2024 is regarding causing

of air and water pollution and discharge of toxic gases and

pollutants by Project Proponents impleaded as respondents no. 5 to

11 and in O.A. No. 269/2024 is regarding causing of air and water
pollution and discharge of toxic gases and pollutants by the Project
Proponents mentioned therein. &
That after considering the grievance this Hon’ble Naﬁ%;hal Green
Tribunal, Principal Bench, New Delhi (hereinafter referred to as
Hon'ble Tribunal) vide its order dated 21.05.2024 has constituted a
joint committee comprising the officials of CPCB, UPPCB and
District Administration to inspect the industrial units mentioned in
the complaint and submit detailed factual report. Reports of the
Joint Committee has been filed respectively vide emails dated
22.04.2024 and 08.11.2024 in O.A. No. 121/2024 and vide email
dated 03.08.2024 in O.A. No. 269/2024. The detailed status of all
the industrial units along with the action taken by the UPPCB
against the non-compliant industrial units was submitted through
an affidavit on 14.09.2024.

That by considering the report submitted by UPPCB, this Hon’ble
Tribunal vide its order dated 17.10.2024 direcied the UPPCB to
verify the facts stated by the concerned industries in their replies
and submit a report accordingly. In pursuance to the above the
UPPCB has submitted an affidavit dated 19.11.2014 including
details of status of action taken against the industries which were

found non-compliant along with verification report of industries

@‘@

Y

/

which had submitted replies before this Hon’ble Tribunal.
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5. That further this Hon'ble Tribunal vide its order dated 05.08.2024
has appointed to Mr. Rahul Khurana, Advocate as Amicus Curiae
in O.A. No. 269/2024. Appointed Amicus Curiae inspected the
industries mentioned in this O.A and submitted his report dated

16.12.2024,

Furthermore, the answering Respondent, UPPCB, was also

filed its affidavit dated 16.12.2024 in O.A. No. 269/2024,

mentioning that all the violations found by Amicus Curiae during

inspection was rectified and also submitted photographs.

6. That on the next date fixed i.c. 17.12.2024, this Hon’ble Tribunal
vide its order by listing the present matters for final hearing has
passed the following directions:

..11. Learned Counsels for UPPCB have submitted that the
representation made by respondent no.18 will be considered
and appropriate order will be passed upon the same in_%L
accordance with law expeditiously. &

Mr. Rahul Khurana, Advo‘cate (Enrollment

No.D/2183/2008) is appointed as Amicus Curiae in O.A.

No. 121/2024 also to assist this Tribunal in just and proper

adjudication of the matter. He be paid professional

remuneration/fee of Rs.25,000/- per hearing by UPPCB

from the funds of environmental compensation deposited

with it.
14, wwr
. t§§2r
] 5 o e sk sk .

16.  Objections to the report of the Amicus Curiae may be filed
by the applicant and respondents at least one day before the

date of hearing fixed. '
g ’@@

o
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17.
I8.  Pleadings may be completed before that date and response [
by any of the respondents, who has not filed the same
earlier, and additional response by any of the respondents,
who has filed response earlier, may be filed at least 15 days
before the date of hearing fixed and rejoinder by the
applicant may be filled at least one day before the date of
hearing fixed.
7 That in compliance to the above directions and in pursuance to the
Additional Report dated 16.12.2024 submitted by the Ld Amicus
Curiae the UPPCB has issued directions to all the concerned
industries to rectify all the violations as mentioned in the report
dated 16.12.2024, with an
dated 28.12.2024. A copy of the letter is being annexed as (
Annexure-R3/1.

8. That it is pertinent to mention here that the UPPCB has verified the

immediate effect, vide letter

status of the violations vide inspection dated 13.02.2025. During
inspections, all violations, as mentioned in the report of Ld.
Amicus Curiae, were found rectified. The present status found
during inspection along with the present photographs is mentioned

as below:

Inspection of UPPCB Remark

Objection Raised by

Waste and Black oil
spread all round the
unit,

There was found
three reactor in non

functional condition.

production/ operation was
going on.

© AN Industry Amicus Curiae
77T 1. [ Mis Shridee e The unit s Tyre [UPPCB has issued notice |Closure Order issued
Reclaiming Pyrolysis oil unit. dated 28.12.2024 for the|against the unit vide
Mills Pvt. Ltd. [e Unit was found|violation shown by Amicus |letter no. H21198/C-3/
: closed and  not|Curiae. Vayu15
operational. During inspection the unit|/Muzaffarnagar/24 dated
e Black ash, Tyre|was found closed and no|13.12.2024.

&
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S. Name of Objection Raised by Inspection of UPPCB Remark
No.| Industry Amicus Curiae
The tin shed of the
Unit was  found
shattered and falling
from roof.
There was no
Effluent  Treatment
Plant (ETP) found in
premises.
2. M/s Dev This unit is a Tyre|UPPCB has issued notice[The Unit submitted its
Enterprises Pyrolysis Oil unit. dated 28.12.2024 for the|letter dated 18.11.2024
Unit was found|Vviolation shown by Amicus|and informed that the
closed and not| Curiae. unit is not operational
operational. During inspection the unit|from last six months. A
was found closed and not|copy of the said letter is
operational. being annexed as
Annexure-R3/2.
3. M/s Shri This unit is a Tyre UPPCB has issued notice | Show Cause Notice
Bankey Pyrolysis  Qil unit. |[dated 28.12.2024 for the |revoked vide H.O. letter
Bihari Unit  was  found|violation shown by Amicus |dated 19.11.2024 with
Enterprises operational. Curiae. imposition of E.C. Rs.
The wunit has two | During inspection, the|6,06,250/- which is not

reactor of 10 TPD
each.

Unit has not found
maintained  logbook
regarding amount of
production and waste
generation.

ETP  was found
without flowmeter
and no logbook
maintained regarding
effluent data.

Labour were found
loading the reactor
without wear mask
and safety gear.
Earth surface under
the oil storage tank
mixed with oil lying.
Ash/black carbon
lying all across the
unit,

The larger area of
the unit was having

tyre scrap.
Waste water was
found at opposite

side of the unit,

industry was operational
and found to be compliant
in all the areas pointed by
Ld. Amicus Curiae.

The following facts found
during re-verification by
UPPCB.:

e The unit provide a
logbook from
November 2024 to 12
February 2025 for
production. A copy of
the said is being
annexed as
Annexure-R3/3.

e During inspection
flowmeter found
installed at ETP and
unit provided logbook
for the same. A copy
of the logbook is
being annexed as
Annexure-R3/4.

deposited by the Unit _‘
within the stipulated time |- /
period. Further, a letter
dated 09.12.2024 sent to
D.M. Muzaffarnagar for
the recovery of imposed
E.C. as Land Revenue.
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Name of
Industry

Objection Raised by |

Amicus Curiae

Inspection of UPPCB

Remark

Flow meter at ETP Inlet

Flow meter at ETP Qutlet

e uring inspection

labour were found
wearing mask and
safety gear and
working labour was
instructed to regular
compliance of safety
equipment,

¢ Surface below the oil

tank earth mixed with
oil laying for long time
was found cleaned.

&
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['S.] Name of
No.| Industry

- Objection Raised by |
Amicus Curiae

.-"_"_":-v =

inspection of UPPCB

Remark

b
Wi

' ‘l.t'll'_;',“'"'
Unit had done mostly area
clean and maintain
housekeeping.

Waste Tyre was found
arrangement and area
was found vacant.

|

During inspection, it is was
observed that domestic

effluent was being
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S. | Name of
Industry

Objection Raised by
Amicus Curiae

Inspection of UPPCB

Remark

W=

discharged in front of the
unit.

4. M/s ASY |e
Reclaiming
LLP, Jansath
road
Muzaffarnagar

This unit is a Tyre

Pyrolysis Oil  unit.
Unit was found
closed and not
operationai.

UPPCB has issued notice
dated 28.12.2024 for the
violation shown by Amicus
Curiae.

During inspection the unit
was found closed and not
operational.

B 075 Hap Camora

SN VR

5. /s Shakti |e
Kraft &
Tissues

Unit was visited on

07.12.2024 by
Amicus Curiae. Unit
was found in

operation during visit.
Unit was stated to be
Z1D unit with sedicell
of 90 KLD.

The Unit uses
bagasse as fuel for
the boiler. The boiler
was stated to fitted

with wet scrubber
and muliicyclone
filter.

The unit is having
biomass Gasifier.

One boiler of 14TPH
was found in
operation with only

SPM monitoring at| issued by Central
stack. The SPM level|  Pollution Control
was found Board only SPM
55mg/Nm?®. operator is permitted

Show Cause
revoked vide H.O. letter
dated 19.11.2024 with
imposition of E.C. Rs.
5,50,000/- which is not
deposited by the Unit
within the stipulated time
‘ period. Further, a letier

| dated 09.12.2024 sent to
D.M. Muzaffarnagar for
the recovery of imposed
| E.C. as Land Revenue.

Notice

UPPCB has issued notice
dated 28.12.2024 for the
violation shown by Amicus
Curiae.

During inspection, the
industry was operational
and found to be compliant
in all the areas pointed by
Ld. Amicus Curiae.

The following facts found

during re-verification by
UPPCB :
e Fuel used for the

existing boiler of 14
TPH is  bagasse.
Since bagasse is the
only fuel being used,
S0x and NOx
monitoring is  not
required. As per order

o
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S.| Nameof | Objection Raised by | Inspection of UPPCB Remark
No.| Industry Amicus Curiae
e The Unit is as fuel in the

establishing a coal
-based boiler adjacent
to the existing unit.
The Amicus Curiae's
report featured
photographs
highlighting e
inadequate
housekeeping.

@

__as 56 mg/Nm?,

industries is
completely based on
bio agriculture waste.
A copy is being
annexed as
Annexure-R3/5.

The SPM level found

A CTE and CTO has
been granted on
08.02.2024 and
16.12.2024 respectively
for its Unit-2, a 15 TPH
Muiti-Fuel Boiler and a
1.35 MW Captive Power
Plant, which will utilize
coal, RDF, and bagasse
as fuels, with on-site
coal storage facilities.
The unit -2 was found
not operational due to
its own reasons.

Adequate house
keeping was observed
during inspection.
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S. Name of
No.| industry

Objection Raised by
Amicus Curiae

Inspection of UPPCB

i

ok}
2
.

#Fo
o
[

e

o

y f( e e

Y
/s

Remark

Photographs of Boiler
Area

6. | M/S Al-Noor
Exports

The Unit is meat
processing industry
found

and was
lying closed.

In open land
opposite to M/s Al-
Noor Exports, Ash
in siurry form and
other waste was

found dumped.

UPPCB has issued notice
dated 28.12.2024 for the
viciation shown by Amicus
Curize.

During inspection, the
industry was operational
and found to be compliant
in all the areas pointed by
Ld. Amicus Curiae.

The following facts found
during re-verification by
UPPCB :

e During  re-verification,
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Name of
Industry

Objection Raised by
Amicus Curiae

inspection of UPPCB

Remark

directives.

the unit was found o be
closed, pursuant to a
closure order dated
24.05.2024 issued by
the UPPCB due to non-
compliance under the
Water (Prevention and
Control of Pollution) Act,
1974.

The closure order
remains in effect, and
the unit has been
compietely shut down in
compiiance with the

@};&
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I'e As

biomass fuel based.
The Unit is having
Boiler. The boiler has
wet  scrubber and

muliticyclone filter
technoiogy, as stated
by factor’s

representative.

e The Bag filter
system is stated to
be in pipeline and

purchase order
placed for it.

e The water was
continuously
ieaking from the
wet scrubber

system and being
collected on the
ground.

¢« Ash mixed with
earth was lying
across unit and in
huge quantity at
one place.

e Solid Waste mixed
with ash also found
in huge quantity in
the unit,

e Fly Ash was lying
all  around the
Boiler.

long as the

undersigned was

there at the unit,the

Curiae.

During inspection, the

industry was operational

and found to be compliant
in all the areas pointed by

Ld. Amicus Curize.

The following facts found

during re-verification by

UPPCR :

» Civil construction has
been finished, pending
the erection of the bag
filter.

e The wet scrubber was
found to be leak-free
during the re-
verification process.

e Ash was stored in a
particular area and
sprinkled with water
near the ETP. It was
then used to fill a low-

lying area.

e The unit found
complying wri to
effluent discharge

norms as well as stack
monitoring report also
shows that the value
of particulate matter
within the prescribed
norms.

e During the inspection,
process waste was
found to be stored in a

chimney was designated area for
continuously sun drying, after which
emitting the black it was dispatched to
smoke. K.K. Duplex for further
The stack processing.

monitoring has only| « Boiler area found
SPM indicator and clean, no fly ash

S.| Name of | Objection Raised by | Inspection of UPPCB Remark
No.| Industry Amicus Curiae
7. M/S The Unit was found in| UPPCB has issued notice

Hanumant |[operation. Unit was dated 28.12.2024 for the

Paper Mill |stated to be ZLD and|violation shown by Amicus

»
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[S.]T Name of | Objection Raised by | Inspection of UPPCBE Remark
No.| Industry Amicus Curiae

reading showed as
68mg/Nm?,

e The Unit was

having ETP with
flow meter installed
but the tank was
having heavy
coagulated water
as if stagnated for
long period of time.

* The water was very

low in the ETP
Tank. Condition of
tank was not
suggesting proper
functioning. Waste
in waste water in
drain going in to
ETP was found
static.

scattering observed.
Fuel used for the
existing boiler of 10
TPH is
Bagasse/Agricultural
waste. Since
Bagasse/ Agricultural
waste are the only fuel
being used, SOx and
NOx monitoring is not
required.

The SPM level found
as 46 mg/Nm3.

The tank referenced
by the Amicus Curiae
is a collection tank,
and the quantity
stored in it does not
impact the functioning
of the ETP.

No heavy coagulated
water was observed
during the inspection,
and the effluent quality
was found to be in
compliance with the
specified standards for
Zero Liquid Discharge
(ZLD) units.

) ,‘?\w
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S. Name of Objection Raised by Inspection of UPPCB Remark
No.| Industry Amicus Curiae '
B A
i
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S.| Name of | Objection Raised by inspection of UPPCB Remark
No.| Industry Amicus Curiae 5
8. | M/SGenus [The Unit is not ZLD UPPCB has issued notice ﬁf


Nk321ws
Typewriter
15


1462

S. Name of

Objection Raised by

Inspection of UPPCB

Remark

16

representative.  Have
flowmeter installed and
releases the final
discharge in the nearby
Dhandhera drain.
Sludge stated to be
sold to Sri Krishna
Paper Mill.
The Unit is having two
boilers. One of 55 TPH
capacity which was
found running. Other is
old boiler of 34 TPH
stated to be lying
unused for 8 years but
is in the process of
commissioning again.

The second boiler is at

present stated to be on

trial run by firing it
many times in a day.

The fuel used for the

boiler is rice husk and

coal.

e As regards the
disposal of fly ash,
it was found lying
all around the bociler
area in very large

quantity and there| |

was heaps of fly
ash stated to be
around 250 tonnes.

e The photographs
submitied by the
Amicus Curiage
appear to show fly
ash scattering in
the boiler area.

No.| Industry Amicus Curiae
Paper& {Unit. It has ETP of dated 28.12.2024 for the
Boards Ltd. |10000KLD as stated by | violation shown by Amicus

Curiae.

During inspection, the
industry was operational
and feund to be compliant
in all the areas pointed by
Ld. Amicus Curiae,

The following facts found
during re-verification by
UPPCB :

e Ash heaps found near

boiler area. Indusi:ry‘

has been instructed to
maintain regular water
spraying over the
heaps and around the
boiler area. The
reason for the slow
disposal of fly ash
given by the industry
as the restriction in
GRAP  period for

transportation of fly
ash.

e During inspection no
fly ash scattering was
observed in the
surrounding area of
boiler.

%
A
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17

Industry

Objection Raised by
Amicus Curiae

inspection of UPPCB

Remark
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Name of
Industry

Cbjection Raised by
Amicus Curiae

Inspection of UPPCB

YO
\\\
RS -4 \

Remark

P

@
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S. Name of Objection Raised by Inspection of UPPCB Remark
No.| Industry Amicus Curiae
9. M/S Disha |The Unit is iocated on UPPCB has issued notice
industries | Jolly Road, |dated 28.12.2024 for the
LTD. Muzaffarnagar. The | violation shown by Amicus
Unit was found in!Curiae.

operation. One stack
and
dismantled.

boiler

The old

During
being |industry was operational
and found to be compliant
stack |in all the areas pointed by

inspection, the

having black ash all| Ld. Amicus Curiae.

around it in heaps.

The new boiler was | during

The following facts found

re-verification by

found running. It is|UPPCB :

being run on RDF| e
as fuel.

However, the
Refuse-Derived
Fuel (RDF) was not
found to be good
quality RDF and

was rather| e
appearing to be
mixed with inert

and soil and other
waste. Thel e
moisture and bad
foul were observed
therein.

The RDF was lying| o
all around the unit.
And even waste
water found near
boiler of the unit.
There was no
monitoring of Sox
and NOx and only
SPM was
monitored at the

stack. e

The area surrounding
the dismantled boiler
has been cleaned by
the unit, as evidenced
by the absence of any
heaps during the
inspection.

The quality of RDF
has been verified and
found fo be
satisfactory.

RDF was found to be
stored in a specific
designated area
during the inspection.
The unit has placed a
purchase order for
monitoring equipment
to track SOx and NOx
parameters. A copy of
the purchase order is
attached as
Annexure- R3/6.
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20

Name of
Industry

Objection Raised by

Amicus Curiae

Inspection of UPPCB

Remark
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¥ That the Annexure annexed to the present accompanying Affidavit
is true copy of their respective original. o

8.  That the present affidavit on behalf of the Uttar Pradesh Pgllution

Control Board is submiited before this Hon’ble Tribunal for kind

s
&  DEPONENT
® {

perusal and consideration.

VERIFICATION: _
Verified at Muzaffarnagar on this the °?'f5)( day of February, 2025

that the contents of above affidavit are true and correct to my knowledge
based on records and information received and believed to be true, no

part of it is false and nothing material has been concealed therefrom. 5@(

«
L

DEPONENT

”.: - .~'.’ / " ,‘».r-n-w.nug-lhlbhﬁ‘:

fhtes o : ;'_;.,ﬁ\{‘;‘ng\;q}_ﬁg’é ) ‘Qd b\‘

4 ‘ - ,‘dﬂ"‘,"' “M ~
et

2 1 FEB 2025
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Annexure-R3/1

Email : romuzaffaragar@uppcb.in H 4 @ﬁ GIHIY © 0131—2604300 22
UPPCB m u'a- PGIWT. aé S

TN, 1

b -

MW@y U.P. POLLUTION CONTROL BOARD, MUZAFFARNAGAR

e

Rl 641, T HULY, FOTHRAIR—251001 (So¥o)
e Wo ; ' fastien

rot o, 1207/ e e 249 AL 202y Dated 2E42-R02

TEEY /10 THoshodo g

1= o 1 S Rewififr few mofdro, SiFras <, germmvr |

2- o 97 URUESI, SIS JIS, AOTTRRTN |

3= Ho 5 9ip RN vewEo, SIFEs IS, oY |

4— ﬁowﬂzﬁﬁ?ﬁﬁwmﬁwﬁamu

5— ﬁowfaﬁmwfﬁm,mﬂ@,wl

6~ 0 AT THIUICH, U IR, WHES U, ToTRHEER |

7— ﬁomﬁwﬁmmoﬁe,mﬂm,waﬁaﬂwl
8~ o ST YR 1S 9I<H o, SIS e, qOTERER |

o=  Ho R susHEI foto, WS RS, JOwHYR |

faws-w0 wosflodlo ¥ Afra sogo weEm 269 /2024 WX ITE e siiw Yoo vve
A< U9 FHlogo o 121/2024 AAS I FeaTH A o F I godio vvg acd @
T 7|

SUET Ay 40 GHosflodo § ARG sloTo e 269 /2024 TR SH W aiE godio
oS IEd ud Aot o 121/2024 4% 3l o™ 999 R oifw godio uws e § wig amder
f&® 17.122024 B7 Hf wEwr Y, R e s e & —

"o 2. Mr. Rahul Khurana, Advocate (Enrollment No.DV21 83/2008) is appointed as Amicus
Curiae in O.A. No. 121/2024 also to assist this Tribunal in Just and proper adjudication of the matter.......

13. Ld. Amicus Curiae is directed to go through the replies, prepare a comparative chart and if
necessary, to file an objection and also a status report after visiting the sites of concerned industries
Physically, if not already visited by him in O.A. No. 269/2024. He may do so within one month..."”

HI0 E0SHoTio §¥T WING Sa9 SR & SF[UIeM ¥ Ld. Amicus Curiae ERT SIT9% SEF @1
frligor o o St s wo wHoslodo @Y Reie 19.12.2024 @Y TR @ T 8, o
B S B et @ SR ol BN SRt BT S wielus afed RA T 21 Ld. Amicus
Curize ERT < T amew #o whoshodlc o) dedRe W Suyew & Rraer  Bie
https://greentribunal.gov.in/news-update?title=sanavvar 2, e @™ § amu gRT oy
e § urly Wi St o1 get Rever und fear o aear

S SRIGT & gftewq s IR far Sirar @ f5 Ld. Amicus Curiae RT 399 SEIT &
Wﬁmwmﬂmwmmwmﬁrwma%mﬁ
M ERT G HRAE B IR 30 drfery g/ My B oem geafd 2 af IRfsde @
SR ST GHAT BT FERE T 9T e @ @ onus Sl @ e ARt @ srard @)

B Garel 1 gl Scavaifica smusT W@ @ 8|

(aifpa RiE)
&5 Al
gfafefy—qes vaiawor st (ge—s3), Sovo wewer frizor e, GG Bl ol U |

D/Neeraj Mittal/Letter 2025 (=
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GET TIN: BBOVPRSISTLIZ0 Kab: 9457539708

/S DEV ENTERPRISES 2

Dealer: Rubber Oil, Carbon, Scrap, Chemicalé, etc.
Salarpur, Meerapur Road, Jansath, Muzaffarnagar (U.P.)

RBE: Wb o5 prmsssmams @ we st . ~ Date: 18 Nevember® 2024

To

The Chief Environment Officer,
Circle — 3,

UPPCB, Lucknow

Subject: Response to Letter No. 767/0A No. 269/Sanavvar/2024 dated 28.09.2024
Respected Sir,

We acknowledge receipt Qi your notice dated 28.09.2024 regaxdlng O.A. No 269/2024 titled “Sarnavvar
Vs State of U.P. & Ors.”

In this regard, we wish to inform vou that our Pyrolysis Batch Plant has been non-operational for the past'
six months due to ongoing maintenance and significant upgrades to enhance production and safety
compliance. These upgrades include improved foundation work and other necessary improvements.

We assure you that production activities will not resume until all compliances have been fulfilled as per

the directives of MoEFF&CC/NGT/CPCB/UPPCB. We kindly request your consideration and some
additional time to ensure full compliance with the required guidelines.

Thank you for your understanding and suppoit.

Yours smwr,el;

L @8 L
Mr. Arum Elﬁhﬁ;,
Proprietor, (? SN *‘/

>

M/s. Dev Eﬁ’ta’pﬂ es

C&P’r@. Ro. UFPC 0, L —
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Annexure-R3/3
24
PRODUCTION DETAILS
S.No.| Date particulars Tyre| | Fuel Oil Carbon [tol  Wire| .
1 [N 1)douy s —TN P o — ]
2 dnjroiy i T osc i —
3 o | | Rateh Qdon MY |- 8 -3
¢ (ovinjaeay | Q Bodten F ron %< e 1236
s jotlulaeay| d WRuiten g Ston M 2.36 =Y
8 [£In)aeN | 2 Raren 130 § <X~ 3 B
7 HIv oyl | Reaten \ 360 gy e 1*M)
& 1% owN| 2 potch 16\ G\ 3.63 S
s ﬂ\\\)a_ol\i d Raten Y3 AL 34 \'$3
© Nofnlaany R n v Q- 357 J2E
1 inphoay| v W D Y2 366 1Yo
2 [lnlhery] @ nD.< S I 2:8S \s¥
13 [\3W\nlae2y A w ral AL B LS
14 N\\_\\jaeﬁ e S L ) - q’\qf 3577 bt
5 iKnjoey | 2y 1 ) 6Y - 220 \+-8
16 Jelvloty | A Badn 16:1C g 0> TN M
7|3 \oey g Randtn 18 X6 26 ™M™
18 !%1\1’11&7 —
19 [1°111 12y -
20 | Qe)nla=2y —
21 .Q\]“]Igcﬁ“f —
22 2\ \se2 vy —
BT 2) \\1\‘90231 B
24 |auinyaerd —
5 12%In -2y o
% el Na e 24 ol
T [arinioon |2 Rotew L lle 1 e R
30 ’(’oi\\b-cil_____,&__ﬁf:ﬁh————/&sw- Ltk A 33 ;j
@ 3 1 \aety /%’g 'E\""E- /@T@' #"L,E,Li'-


Nk321ws
Typewriter
24

Nk321ws
Rectangle


1471

25
PRODUCTION DETAILS
5. No. Date Particulars Tyre |}y Fuel Oille,t, Carbon|Ton Wireﬁ A
1 G\\\LLLCL"] r; RC\-“"'fh e %Y 7.7 }.\q\a\ ].’5g
| 2 Jex||22M] 3 Rodeh R 173 35> ) S
3 |3 )] 9 Raten ae | qwmz 203 | V-
s |oc)-1eM] 5 Raden 16-% 8 32l 138
7_lelpet ] 9 Raeh l6q | 1 s \"335;
8 03‘ 13] 202 A Natth Y31 % 2| Uk o .\‘
e ix]>21| @ Roxth 19-4 % 8 338 | 133
10 |ve p=)3e2y —
11 \\}\‘2—) 2021 e
. Ve
2 1)) et| 2 SaMh 12 3 e =
13 13 )in)eM 3 Ratth )< q.v8 3":‘ -
10 2>y | o Redehn 13\ Jed® s
- s gy . S VM ]
15 [ish)2ex )] & Ratin g = L
, 5 o e 2 6% Sy \e
16 |ie)ra)2reY a Rot-th 1 T "
7 |pldeex | & Boden D | @98 ’f;g -
18 1) er| d Bodeh s 2 =2 A VoM
o A= | 2 raren | \@F | S5 2
m]-zomﬁ_—g____—gﬁgn___ \':q,.L[ g-36 2,83 \M
2 [wlir)aerd| @ Boddy Z - o
] ! < wa’ 'S
22 15 3’1" 2624 _—__Q}_’_Mb—— 5 g‘ Y 2 L2 ‘_\‘
,E’Mr—'l’gg%g—’ 12 6 Qo > 159
24 ﬂmﬁw \ %w,& \ M
e em] 3 Dot | 1AM O ,
= —ES—L\"L”—J n.& %75 5T P
TL‘,\\L 2624 w— : X Ak ol
EEN won| 0 Beln > E! 99 s
27 |27]r13)red , 2. 69 e
P ,B"__th‘_ﬁ-—- s 208 VoM
28 |28\ >t L %1%
'\ -Gy ____).3————————— '5'@" ,.S-,
29 |23 )a]2>e ____,L‘l_‘:l_- 193
o [peat | 2 Bekn =TT _—
T aeeen] T — %ﬁ" =AM oo %
- o e


Nk321ws
Typewriter
25

Nk321ws
Rectangle


1472 26
PRODUCTION DETAILS
> 1%0: =R _ Particulars Tyrel o Fuel Oil [loh Carbonfps  Wire Ty
| 1 o\\O\\‘)_oms Q Roden 1 DY & 36 248 Y 1 7
2 ox)o\)2e2s| 9 Qoden 1D\ B - e
3 Jo3|o|r03s | Q RQaden Y] g T )\
¢ |oulerfaors] 3 Qaden s | 8 3 6s | 159
5 los|er|s>ers| ) podon M| g8 %83 | 1.5]
6 lotfor|2ers | 9 Bouen ny | 853 TR
7 Q’]]OI,M'PS 5 \20\4_& 16 % '7"75 ’}3‘: V- 3%
8 031 e\ ‘ 2025 2 Nodewn T A1 S :«'_7;‘}.
9 |o9|er)2e25 | o Quikeh Ay | .96 ST =
N e B e
R T L 278 | 16
2 |13e\e>S] Jd  Roden \8 — = e
13 [12le)2e2S | A Qoden -3 ‘8 - = = -
e e mrar L= 383 | 1Y
s hSler)zers] 9 Badew 12N ,c,’v‘)q o =
6 |rejen)2ers | 3 Badn VD2 R ’M‘S S =
p_[)et Pl o Ueden e g.‘c\:'; 209 )38
s [\glot et o Gdens - j-ﬁy— % 62 1SS
= 19| o)) 05 9] RoteN 192 . T _r
20 | 20\ o\\»e25| 3 Rty 122
21 -)_\\o\\ﬁ-o‘)—f =
22 1-1,\9\\1-0‘»5 _’____':_,___—————g\ 7. 70 Ty 1-SY 4{
e il e TR 4 ) ) 2%
’%WM’_J%L ?7:9 3.6‘7\, -
s [asiolrexs | Quen 173 T
= 353\3% o 5y | g8 2
26 MW*
——2—7_—- 27 0\\‘>cv§_’__/__5—_____,_,———~ -’_— : =
e S [ Sl 5ec T
2% o\\ 2> _ﬁ_w—-"‘“ : g ’
TRETELS S W e M= 2


Nk321ws
Typewriter
26

Nk321ws
Rectangle


1473 27
PRODUCTION DETAILS

S. No. Date Particulars Tyre Fuel Oil Carbon Wire
1_Jeioxrors) 9 ok | 1394 818 4B 4o
2 Jemiotined] & Dadew 1D | 9y 279 )-5S
3 |ealo>|sors — ,

4 __|M[o2e>Y| A fRakp M 1 e )+ 39
5_|eS|eryaes ) chv‘\ )'g.} M 2 6Y 1-S¢
8 pele>]20S| 5 Nadem 13 8@ 36y 1r$¢
7_{el|e2025 | 2 pater | 123 | .19 2:9) )29
8 |BPrerS | 5 Reden 1Y %4 348 L o
9 [e9]ox202X] 5 Ao bep Y 2SS 34 @ 1’57
0 |joloX2e*Y] ) Qeten ™6 28 £ M)
n {u]efe¥ ] ) Qepen | 126 | 09 2 1S9
12 D—)w—')o;s A otk N 2+ 0S5 £35S ). <8
13

14

15

16

17

18

19

20

21

22

23

24 j
25

26 ]



Nk321ws
Typewriter
27

Nk321ws
Rectangle


R [ G T S i S S R TR e
g i,ii W



Nk321ws
Typewriter
28




Nk321ws
Typewriter
29


e L



Nk321ws
Typewriter
30




Nk321ws
Typewriter
31


1478 Annexure-R3/5

IS To o WeT0-33004/99 REGD. NO. D. L.-33004/99

Che @azetig of Judia

EXTRAORDINARY
HIT [I—E@Us 3—3U-"Us (i)
PART II—Section 3—Sub-section (i)

IR’ | WeRTioTd
PUBLISHED BY AUTHORITY

|, 51] T2 faoett, WHaR, SHaRt 29, 2018 /ATH 9, 1939
No. 51] NEW DELHI, MONDAY, JANUARY 29, 2018/MAGHA 9, 1939

TATERT, I S STAATg TR HA1
srfeREET

T2 fReeAt, 29 ST, 2018

ALHLRA. 96(31).—TT F TSI, AT H qART TLHE, TATAL, I T TAGTg T
AT Y faiE 25 srerqEw, 2017 i srterg=eT dear aranf. 1343 () R @i atgest (G-
W) F TG § TFH TET ATTLAAT TR0 61 T2 AT oaw 39 7407 =Ataq71, B 399 artaq g 6
AT T, F 357 AR ¥ S sE sftemEar & worer f 9f{wt 59 araer #7 saesy w7 T o,
qT5 & & srater  fiaw Arafeasdr s A 7R T )

S, T FT TiAT S 25 dFga, 2017 1S AT K 3Tsd F05 T3 )

ST, g ORI FIT T ITET ATTLAAT 6 TqT | THT AT 3 &0 | Toq T S feq v
S AT X [AtgEd =9 7 F=w = @ )

a1, gErEeer (T e, 1986 F ffaw (5) & su-fAaw (3) F Ay afsa waia=or (swer)
Frter==m, 1986 (1986 FT 29) Fi 4T=T 6 3T 25 FWT Y& TFTAT FT TAN Fd §U, Frx TR, T,
T (FXeAT) R, 1986 ¥ i ot e F forw Remfertem gorta w0 it 8, srorieg-

1. Tfere Ay sl e - (1) = =t v ateor (%ieron) "ot e, 2018 T S

(2) =T TSI | THAT T AT Tl AW BT |
2. g (Fven) e, 1986 § SgEAt-1 #, #. /. 105 &7 3a9 qataa gfaeat ¥ aw, et

T TEAT ST TIATSAT e ETo it STUs, FA7:-

548 GI/2018 (1)
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2 THE GAZETTE Ol:I H\%IZ :QXTRAORDINARY [PART II—SEC. 3(i)]

.9, FF AT FT TFR (- RGN
M) SO, NOX
106 T e S - -
106 F | aTia= q* - -
1067 | &er Saat S 289 F 1T 6% 0% Oz | 219 2+ & 7 6% 0%

#T 7T Ta F forw 3% | O #iT e fuw ¥ fom
g O2 w9 600(3% g% O2 o 300
faferoma/Nm3 faferma/Nms3

T I i (1) == (2) T FuET (3) Al o et (4) eafew v (6) Et #iw wEs
(6) smEtRAT (7) FWET SERT (8) Feoaw FraizE (9) FEw =% (10) wEpfA® WX (1) THw=m
(12) Fife® AT (13) VIS TIAAT (14) FEIHITAIT G271 (15) FH-0TGATA@AT (16) FAFTE T AT T TH
F IR § TAET ATALN % [0 39T ATLAAT | A0 TT I Aeaet 7 I 61 Srosm
* yfdeEET " anEn . 176 (o), fFiE 2 @, 1996 F g afega w2 it 39T F AHevet #7
TR FIAT AT B
** T YT T SN A I ATl IeASIA1 T FRTETHT 9T 8 3 9reeit 7 %% . 105 (31) 9% 7 1w uey
T T 0 Fes Tguor (=07 1% FRT F9T-J9T T8 JA10 0 SATATT W=t 847 F Jqaw
#WWWWWWWQW%
o FHET, forATEE TEATTE S B9 8T T TART FlA AT Hfved @2 2= % forg a1 f&em a9 &
Hqae § FrAg=T Afg== . F;. & 3305 () famrw 07 fawaw, 2015 § et Seasie {i|T ang
|
. xﬁraﬁﬁwww%ﬁr&mwwﬁﬁwﬁswmﬁﬁwﬁ?ﬁtmﬂw%ﬁ%
HATAA § AR Aol g, ST TGO =07 a1 A1 J500r f[e=ror afafq suasy aiwst & e 0 9
T ST weT A F TN i ARt o aREtas == e 51
[T #. F-15017/20/2017 -Hirdfrze=y)
=1, W, Tt Fa1, Tl i
AT: @ B 9T F OIS FEER ORI 52-3, STEE-(i) § FL H. 844(3) fRmiw 19 wHew,
1986 & WA 3 T & S Tt A srferg=mT A=, 1607(3) e 29 fRwww, 2017 %
FTET Feorrteare &y 3 o

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 29th January, 2018

G.S.R. 96(E).— Whereas, a draft notification, for industrial boilers (fuel wise) was published in the Gazette of
India, Extraordinary, vide notification of the Government of India in the erstwhile Ministry of Environment, Forest and
Climate Change vide no. G.S.R. 1343 (E), dated the 25™ October, 2017, inviting objections and suggestions from all
persons likely to be affected thereby within a period of sixty days from the dated on which copies of the Gazette
containing the said notification were made available to the public;

And whereas, copies of the Gazette were made available to the public dated 25" October, 2017;
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And Whereas, all objections and suggestions received from all persons and stakeholders in response to the draft
notification have been duly considered by the Central Government;

NOW THEREFORE, in exercise of the powers conferred by sections 6 and 25 of the Environment (Protection)
Act, 1986 (29 of 1986) read with sub-rule (3) of rule 5 of the Environment (Protection) Rules, 1986, the Central
Government hereby makes the following rules further to amend the Environment (Protection) Rules, 1986, namely:-

1. Short title and commencement.-(1) These rules may be called the Environment (Protection) Amendment Rules,
2018.

(2) They shall come into force on the date of their final publication in the Official Gazette.

2. In the Environment (Protection) Rules, 1986, in Schedule-1, after serial number 105 and the entries relating
thereto, the following serial number and entries shall be inserted, namely:-

SI. Type of industrial boiler (fuel wise) Standards
SO, NOx
106 Agro based fuel* - -

106A | Natural gas* - -

106B | Other fuels ** 600 mg/Nm® at 6% dry O,, | 300 mg/Nm’ at 6% dry O,, for
for solid fuel and 3% dry O, | solid fuel and 3% dry O, for liquid
for liquid fuel fuel

The boiler used in the industries, namely (1) sugar (2) cotton textiles (3) composite woollen mills (4) synthetic
rubber (5) pulp and paper (6) distilleries (7) leather industries (8) calcium carbide (9) carbon black (10) natural rubber
(11) asbestos (12) caustic soda (13) small boilers (14) aluminium plants (15) tannery (16) inorganic chemical and other
such industries using boilers,shall adhere to emission norms in the said notification.

* It is required to meet stack height criteria notified vide G.S.R. 176(E), dated the 2™ April, 1996.

ww The emissions from such industries need to be monitored and, all such industries as referred at S1.No0.105C of
the Table would be required to install online monitoring system as per online monitoring mechanism put in
place by Central Pollution Control Board from time to time.

Note:

o  For captive power plants using Solid fuels such as coal, lignite, etc. the emission limit notified for Thermal
Power Plants vide notification no S.0. 3305 (E), dated 7™ December, 2015 shall be applicable.

e The standards set herein will not apply to any ban or restriction put in place by Competent Authority and for
non-attainment cities, State Pollution Control Board or Pollution Control Committee may regulate or ban
use of Pet Coke and Furnace Oil on the basis of available data.

[F. No. Q-15017/20/2017-CPW]
Dr. A. SENTHIL VEL, Scientist ‘G’
Note : The principal rules were published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (i) vide

number S.0. 844(E), dated the 19™November, 1986 and lastly amended vide notification G.S.R. 1607(E), dated
the 29™ December, 2017.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054. L .
ALOK Digitally signed
by ALOK KUMAR
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GSTIN - (DAACCDYI2TEIZH P T8170es,
CIN - UT4900 DL 1995 mu.,w,,1 48 f«nnexure-R3l6 iy
%ﬁ AN ISO 9001 2015, 14001: 2015 OHSAS 18001:2007 CERTIFIED COMPANY d
sh° pope! IGH
di e-mail : info@dishaindustries.co.in, accounts@dishaindustries.co.in
PURCHASE ORDER
Invoice TO Voucher No Dated
pisha Industries Pvt. Ltd DIPL\PO\23-24\167  15-Jan-25
gth Km Stone Jolly Road Mode/Terms of Paymem
vill Sikhrera, Muzaffarnagar (U P )
GsTlN/UIN OQAACCDQQ‘!7E1CZH AFTER DELNERY
(S;'.f}euNﬁrggoolf;'grgsp;a#:eg;aza%de oe Reference No. & Date.  Other References
Supplier (Bill from) DIPL\PO\23-241167  FREIGHT F.O.R
N.T.Bloomfield., New Delhi Dispatched through Destination

g-2/7, Lal Quater 3er Floor

Near Capital Laboratory
Knshna Nagar Terms of Delivery

New Delhi
GSTINUIN  + O7AAPFN1688L1ZJ URGENT

State Name - Delhi, Code : 07

o " Description of Goods " Dueon Quantty  Rate  per Disc.% Amount
]
1 ONLINE STACK SOK & NOX 15Jan-25 1 UNIT 850.00000 UNIT 8,50,000.00
GAS ANALYZER
IGST Input 1,53,000.00
Total 1 UNIT 10,03,000.00 ¥

Amount Chargeable (in words) E &OE

Ten Lakh Three Thousand Indian Rupees Only

Company's PAN AACCD9927E
for Disha Industries Pvt Ltd
Authonsed Sgnatory
Thus 15 a Compuler Generated Document
Works Corp. Office - Regd. Off
wh R Seoe 316 Potal Nagwr

v Boad, Vidlage Sdherrs wew Mand: Muzafarnagar

Mocslaraager - 25 20 4 § ¢
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